
THE CENTRAL AoMINIsTRrTIva TRIBUNAL HYDERABAD BENCH AT HYDERAAC 

DAY THE 	 DAY OF 
ONE THOuSAND NINE HUNDRED AND EIGHTY NINE 7 

P. RE SE NT 

THE HON' BLE MR. RN.JAYA SIMHA 	UICE-CHhIRr1N 
AND 	 / 

THE HON'BLE MR.D.SURYR RAG : MEMBER (JUDL.) 

ORIGIN.L APP LIGATION NO.'fllj OF it 

BETWEEN: - 

AND 

I- 4s 'S 	cx'iflsLncc)y -,, 

S 	mxctac '7' 

2Cy\)y2sx tkttV-.v 

4 

6. 	 'V.. 

S 	NSScti YAJCVflc3'/ 

¶ R 	cSCLiy 1r,Y.. 
lb tkN 'S. i'&c4 Y: i 

at 	 r'k.¼1Vi11 " <S- -î 

: .@p4-iee-ftts' 

'I CQAhz 

II 

Q\flcScr 
	 . ...Rasp..ond-en.ts 

SziJA~c CeMt\ 
'< 

ct' 	9ktk1 d-e 1<1ecitn cJ 

frc(net \j&c'cy\ ksSrv-th\cqd 

&r,wW Cer tJ 

— 

it 

It, 



S 
OIGIMAL APPLtCPTION NO.774 of 1987 

ORDER OF THE TRIBUNAL 

The applicants hetein are direct recruits for the posts 

of Machinists in the Wagon Workshop, Guntupalli in Andhra 

Pradesh. It is contended that the Wagon Workshop was started 

1 

in the year 1974 and for the purpose of recruitment of staff, 

options were called for from the staff working in loco sheds, 

Garrage and wagon depots.of the Mechanical Department and 

in the Railway Mechanical Works, La],aguda, Hubli and Icurdwadi. 

These options were called. for)9 times between 19.6.1974 and 

y 
13.9.1981. The applicants state that they are all I.T.I.Trade 

Apprentices who were selected in June 1980 and absorbed in the 

month of December 1980 against 25%"quota reserved for direct 

recruits. It is their case tht the seniority should be fixed 

on the basis of the date of entry into the grade. In 1984, 

since certain matters for preparation of the combined seniority 

list between the direct recruits and the departmental promotëes 

was not clear, the Generalfuianager issued certain instructions 

on 20.2.1985. The applicants contend that the seniority list 

prepared in 1984 does not conform to the instructions issued. 

The promotees got promotion even though they entered the grade 

years after the direct recruits and that they are shown in the 

seniority list as seniors to the applicants. 2hexappiiaxmts 

The applicants had submitted sxbm!tkmd objections to the 
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seniority list dated 18.9.1986 but the administration is 

proceedingp to make promotions on the basis of the said 

seniority list without disposing of their objections. The 

applicants, therefore, seek a direction to the respondents to 

prepare a seniority list of Class-Ill skilled Welders of 

Wagon Workshop, Rayanapadu in respect of direct recruits on 

the basis of their entry into skilled grade and further 

direct the respondents while interpolating promotees from 

the lower grades,'  either under pomotional quota or under 

limited departmental compe€itive examination quota, to show 

them below the direct recruits if the promotees were promoted 

2 in the Workshop or transferred to the Workshop after the 

appointment of the direct recruits 

2. 	We have heard the learned counsel for the applicants 

Shri P.Icrishna Reddy and the learned Standing counsel for the 

respondents Shri N.R.Devaraj, SC for Railways. on similar 

contentions raised in regard to the preparation of the 

seniority list amongst the optees under various option letters 

issued at various times and the direct recruits, in O.A.No. 

387 of 1987, we have given certain directions relating to 

regularising the seniority its of all these persons. The 

decision rendered therein will also apply to this case and 

the seniority of promotees will be determined in accordance 

with the directions contained in the above mentioned case. 
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the date of their joining in the Workshop. With these direc-

tions, the application is dIsposed of. There will be no order 

as to costs. 

Dictated in the open court. 

(B.M.JAYASIMHA) 
Vice Chairman 

(D.SURYA RAO) 
Member ( dudl.) 

Dated: 15th March, 1989. 
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